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The 15" January 2026

No. ESIS-01/NI-25/2014-59--In excercise of the power conferred by proviso to
Article 309 of the Constitution of India, the Governor of Bihar is pleased to make the
following Rules to amend the Bihar Employees State Insurance Scheme Pharmacist
(Recruitment, Promotion and Service Condition) Cadre Rules, 2016.

1. Short title, extent and commencement:-

(1) These 'Rules' may be called the "Bihar Employees State Insurance
Scheme Pharmacist (Recruitment, Promotion and Service
Condition) Cadre (Amendment) Rules, 2026"

(2) It Shall extend to whole of the State of Bihar.

(3) It shall come into force from the date of its publication in the official
Gazette.

2. Substitution of Rule-2 (v) of the Bihar Employees State Insurance
Scheme Pharmacist (Recruitment, Promotion and Service Condition) Cadre
Rules, 2016- Rule 2(v) of the said Rules shall be substituted by the following:-

"(V) 'Commission' means the Bihar Technical Service Commission;"

3. Substitution of Rule-4 of the Bihar Employees State Insurance Scheme
Pharmacist (Recruitment, Promotion and Service Condition) Cadre Rules, 2016.-
Rule-4 of the said rules shall be substituted by the following:-

“4, Hierarchy posts of cadre.- The hierarchy of various categories and
posts of this cadre will be as per Appendix-1. The employees who were
regularly appointed and working on the posts of the cadre before the
enforcement of these rules will be considered automatically included in this
cadre.”

4. Substitution of Rule-6 of the Bihar Employees State Insurance Scheme
Pharmacist (Recruitment, Promotion and Service Condition) Cadre Rules, 2016.-
Rule-6 of the said rules shall be substituted by the following:-

“6. Qualifications- The qualifications for appointment in this cadre shall be
the same as in the "Bihar Pharmacist Cadre Rules, 2014 (as amended from
time to time) under the control of the Health Department”.

5. Substitution of Rule-7 of the Bihar Employees State Insurance Scheme
Pharmacist (Recruitment, Promotion and Service Condition) Cadre Rules, 2016.-
Rule-7 of the said rules shall be substituted by the following:-

"7. Procedure of Recruitment- The procedure of recruitment
process shall be the same as procedure prescribed in Bihar Pharmacist
Cadre Rules 2014 (as amended from time to time) under the control
of the Health Department.”

6. Substitution of Rule-8 of the Bihar Employees State Insurance Scheme
Pharmacist (Recruitment, Promotion and Service Condition) Cadre Rules, 2016.-
Rule-8 of the said rules shall be substituted by the following:-

""8. Probation period.- After appointment, the candidates will be on
probation. The probation period will be of one year. If the service is not
found satisfactory during the probation period, it may be extended for one
more year for reasons to be recorded. If the service is not found satisfactory
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even in the extended period, the appointing authority may discharge such
pharmacist from service."

7. Substitution of Appendix-1 of the Bihar Employees State Insurance
Scheme Pharmacist (Recruitment, Promotion and Service Condition) Cadre
Rules, 2016.-Appendix-lof the said rules shall be substituted by the following:-

“Appendix - 17
[See Rule 2 (viii), 4, 12]
Hierarchy, Qualifications, etc. of Bihar Pharmacist Cadre

Direct
S. . . Recruitment . . .
No Category | Designation or Essential Qualification | Remarks
Promotion
(i) Passed Intermediate/
10+2 (Science).
(ii) Passed all parts of
Diploma in Pharmacy
(Part-1, IT and III).
Basic Pharmacist By Direct (iii) It WI'H be esseptlal
1. Categor (Non- Recruitment to be registered with
oty Gazetted) Bihar Pharmacy
Council.
[Note- B. Pharma and
M. Pharma passed
(along with D. Pharma
passed) can also apply.]
First Semor. By
Pharmacist .
2. | ladder for Promotion -
romotion (Non-
P Gazetted)
Senior
Second Chief B
3. | ladder for | Pharmacist Y —
; Promotion
promotion (Non-
Gazetted)

Note- The total sanctioned strength and pay scale/pay level of all categories of this
cadre will be the same as determined by the Government from time to time.
By the order of the Governor of Bihar,
RAJEEV RANJAN
Joint Secretary to the Government.

afiers, affarea Jevmem,
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